- ATTENDANCE- CUM ORDER SHEET OF THE HEARING OF AHMEDABAD

NATIONAL COMPANY LAW TRIBUNAL
"~ AHMEDABAD BENCH
AHMEDABAD

C.P. No.'163/7.3(4)/NCLT/AHM/2017

Coram: - _ ' Present Hon’ ble Mr BIKKI RAVEENDRA BABU -
- MEMBER JUDICIAL

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 18.08.2017

Name of the Company: ' Mira GUpta
' Vs _ _
" Plethico Pharmaceuticals Ltd.

Section of theCompanies Act.  Section 73(4) of the Companies Act, 2013

NO NAME (CAPIT AL LETI'ERS

DESIGNATION_ __REPRESENTATION  SIGNATURE

_)A“fﬁsw A oy  APVo.  PETE. %7/

'ORDER

Learned Advocate Mr. J ayesh Buch present for Petitioner.

Proof of dispatch of copy ot application on Respondent ﬁled.

Petitioner is directed to issue notice of date of heanng on Respondent and shall file '

proof of service.

List the matte‘r_ on 31.08.2017.

)\J&/\—————’—\

IKKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 1 8th day of August, 2017.




